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[RAJYA SABHA]

SHRIMATI VANDANA CHAVAN (I\/Iaharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRIMATI JEBI HISHAM MATHER (Kerala): Sir, | also associate myself with the
matter raised by the hon. Member.

MR. CHAIRMAN: Now, Shri Rajeev Shukla on ‘Concern over Poor State of Under
Trials and the Imperative for Judicial Reforms’. Not present. Shri Kailash Soni on

‘Demand to Add Biography of Shri Jayaprakash Narayan in Academic Syllabus’.

Demand to add biography of Shri Jayaprakash Narayan in academic syllabus
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MR. CHAIRMAN: Question Hour.
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SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
mention made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the mention made by
the hon. Member.



